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3 smu D. s. A. SIV APRA-
KASHAM~ Will the Minister of 
CO CE be pleased to tate: 

( ) 
rop 

hether m Indo-West Eu-
Industrial Co-operatio 

.... ..... u..o-Tence wa held in Novem-
r 1980; 
(b) wh t as the decision 

in that Conference to pro-
ti up gements with 

ui'!;;.;:n:; countri for joint contract-
d sub-contracting; 

(c) wh th r an follow-up ac-
tion w tak n -::>ur uant to the 
d . ·on of th Con e1enc ; and 

{)if ,th ther t 

IN 
ERCE 

(o) 

om-
th ir 

to 

a follow up of the Paris 
Conference, an 1ndo-West Euro-
p an Workshop on Joint Tender .. 
ing and Sub-contracting was or 
ganised in New Delhi in cem.-
ber, 1981 with EEC assistance. 
This was attended by 55 delegate 
from Europe who were introduced 
to about 200 Indian firms . 

ew ca tioned "Lion 
for gian " 

325. SHRI SANAT KUMAR 
MANDAL: Will the Minister of 
FINA CE be pleased to state: 

(a) whether his attention has 
been drawn to the news item 
captioned ' Lion's sh.are for 
giants' appearing in the "Econo-
mic Times' New D lhi dated 5th 
March. 1982· 

(b) if o. hi reaction thereto; 
and 

( c) th names of first ten lar-
g st beneficiaries of the financial 
help ext nded by ~he public sec-
tor financial institutions amongst 
th Large Industrial Houses, the 
total amount of finan ial as ist ... 
anc tended to hem sine the 
in oti n and up-to-date and 
which of th m r def ulters in 
r p . "ID nt of either the principal 
or th in st thereon? 

THE DEPUTY MI nsTER IN 
THE STRY F FINANCE 

J~ . RD A POO-
JARY): ( ) to (c) The Ne s 
I m under th caption 'Llon's 
Sh r f nr giants' hich apeared 
in th '&on mic Times'' (New 
D i edition) dated 5-3-1982 ha& 
come to th notic of the Govern-
m nt. Th fin cial institution 
and banks ex nd financial assist-
nc to industrial oncerns in 
ubllc sector and private sector 

incluclin o belon, · g to o-
nopol Rous s er t · g various 
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factors into consideration which 
include, inter alia, the viability of 
the project guidelines issued by 
the Government from time to 
time about lending policies, etc. 
It is not <'Orrect to ay that banks 
and financial institutions are fa-
vourable in their lending policies 
to Monopoly Houses. In fact the 
norms of lending by finan ·ial in-
stitutions to Monopoly Houses are 
sufficiently stringent keeping in 
view the social objectives Of the 
Government. The news item re-
fers to sickne in isted indus-
trial units. The main causes for 
sickness in industrial units are 
znislllanagernent, r:ianageznent de-
ficiencies faulty initial planning, 
te ·hnical draw backs, labour 
trouble. market rece Ion, shortage 
of power and scarcity of raw ma-
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9 2 . SHRI ERA ANBARASU: 
Will the . r of TOURISM 
AND CIVIL AVIATION be 
pleased to tate: • 

erials. It b been th o cy of 
Gov rnment that bank and ftna -
ial institution must take all 

po sible s ps to pre ent sic.kn 
and rehabilitat sick units to he 
ex"tent po sible. Accordingly, th 
bank and institutions take all 
nee sary step in this regard. 

The names of the first ten 1 -
ge t benefici ri of direct fin 
cial istance ext nded b th 

l India term lending fi.nanci 
in titutions nam ly, Industri 
Dev lopm nt Bank ot !ndi In-
dustrial Financ Corpor tion of 
India and Ind trial Credit d 
Inv ment Corporation of Indi 
the amount of cum tiv fina 
cial a "stnnc di bur ed to th m 
ac; on 31-3-81 and the amount i 
d fault ar giv n b low: 

( . i I k 
( • n 7· -81 

t in n 
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( ) wh th r 1t ' t th 

rvic 1 or ·n 
no promotion pro 




